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MR. CHAIRMAN : The question is :

"This House 1is of opinion that
Government should immediately appoint a
Wage Commission to enquire into the
wage  structure of  industrial and
agricultural workers in the country and to
recommend adequate wages for them."

The motion was negatived.

RESOLUTION RE ENLISTMENT OF
PUBLIC COOPERATION IN SE-
COND FIVE YEAR PLAN

Dr. SHRIMATISEETA PARMA-
NAND (Madhya Pradesh): Mr. Chairman, I
move the Resolution standing in my name,
but.at the outset, with your permission I
would like to add a few words at the end and
make a very minor change, namely, in clause
(Hi) remove 'and' and after clause (iv), add
and' and add a new clause 'further intensify
and coordinate their present efforts'.

MR. CHAIRMAN : She wants to add
"further intensify and coordinate their present
efforts". Is that permitted?

(No hon. Member dissented.)

DRr. SHRIMATI SEETA PARMA-NAND :
Sir, I move the following Resolution :

"This House is of opinion that with a
view to enlisting the maximum cooperation
of the public for the successful
implementation of the Second Five Year
Plan Government should—

(i) publicise the plan programme and
targets through propaganda films
and plays ;

(i1) organise Youth Clubs for making the
youth of the country Plan-minded

>

(iii) launch austerity drives and ban all

luxuries ;
(iv) take effective steps for rooting
out corruption in whatever
form it may exist in the coun- try
and

(v) further intensify and co-ordinate their
present efforts."
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Mr. Chairman, it is indeed fortunate that
through this Resolution I, and the House also,
would be able to focus attention on many of
the important points on which we usually like
to speak in the House but for want of time, we
cannot do so. Sir, there is no doubt that the
First Five Year Plan has been a success and
has been assessed as such ; but with all
deference to that, I would like to point out that
the success is mainly to be seen in the public
sector and particularly with regard to the river
valley projects and other Governmental
schemes where money on such a large scale is
being spent. If you were to go into the interior
and see the various Community Projects
where public cooperation is required, 1 do not
think that it can be said in every place that the
success is of any measureable magnitude. As
a matter of fact, public cooperation is
expected to be gradually secured after the end
of the First Five Year Plan and that itself
would show that in the First Five Year Plan in
the public sector where public cooperation
was required, success is not of any
measurable magnitude. But this cannot be
permitted to continue if the Second Plan, on
which we are going to spend twice the money
that we originally contemplated, is to succeed.
The reasons for the public not coming forward
according to the expectations of the Gov-
ernment are many and those are the reasons
which are sought to be considered in the five
items that [ have given.

Sir, planned economy and progress of the
country according to the Plan is a foreign idea
and the world has taken it from Russia to
begin with, where they made it a success. In a
country where there is totalitarian rule or
where there is Fascism or where anything can
be done just by the command of the Gov-
ernment, the success of a Plan is not a very
difficult thing. But here we have taken an idea
from a country which is not a democratic
country and yet wo have to make it a success
in a democratic country with the goodwill of
our people and understanding of our people.
But for that we have to employ special means
and we have to see which of the foreign
methods .we can adopt. We will have to adopt
some of the foreign methods and with those I
will deal subsequently.

There is one more feature to which I
should like to refer in a general way and that
is, the prosperity of the country that we see
round about. I would
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like to bring to the notice of the House that at
least half the prosperity or the increased
income of the country is due to the foreign
capital that is invested in our country.  The
foreign industry in our country has gone up by
leaps and bounds and if we were to make a
close survey, it would be seen that the increas-
ed income in the country is not coming from
our own money and our unguided effort or
with our skill and we should, in making an
assessment of the Plan, if we want to benefit
by some of the difficulties, take a real
picture of the thing and thus make an
assessment of the Plan entirely on the basis of
what is being done by our people with our
capital without any aid from foreigners.
Sir, to begin with, f would say that there are
certainly many other methods in which the
Plan could be implemented more successfully
but I  have taken these five and the first is
publicity. We find that though the
Government are making every effort to give
publicity to their Plans throughout the villages
etc. still what is being done is hardly a patch
on what should be done. Those of us here or
those who have gone abroad to countries
where the Russian method of Plans is adopted,
would at once notice the difference  about
this propaganda of Government's plans.
There every film would be dealing with the
Government ideology and the targets laid
before the people. It would not be, as a matter
of fact,  possible to see anything else. I
would not suggest that we should adopt this in
toto, but I would suggest that it is necessary
that at least 50 per cent, of our films should
deal with the Government's plans and
Government's efforts, the laws enacted by
the Government, the way in which the
Government wants to build our society in Free
India—all this should be put befcre the
people through the films. Films are the best
way of educating our illiterate people because
it is a visual aid.

Unfortunately, in a country which cannot
have the methods obtaining in Communist
countries—the illiteracy in the country is so
great that there is no other way—there is no
other way of putting before the people all the
targets that Government wants to put before
them, that is, that Government wants to
achieve this and that objective, that
Government wants to double the national
income within twenty-five years and all that,
except through films. Very few people can
read books and still fewer
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can buy them. Here, we have not been in the
habit of even reading newspapers. People
who can read, who are graduates but who do
not have to have any job or are not forced to
read the papers, do not read them often for
eight days at a stretch. It is a very sad
commentary on the way we have taken to
these modern ways. Reading of papers every
day is as essential in the West as food
almost!

With regard to the plays, I have to say that
though recently, through the cultural
academies and other means, Government
has recently started giving publicity to cultural
activities—Government  has started
staging plays also departmentally—they
are only a fraction of what should be done.
These  are staged mostly in Hindi in
Delhi and places round about. These plays
are required all over the country. It may be
pointed out, I know, that through social
education and other cultural squads in States
some plays are shown, but I have seen  how
crude they are; they are not clear to the
illiterate people and they do not appeal to the
literate people. I think this is  just a waste
of money, it is a case of money not being put
to the best use.  For that reason, rather than
give publicity to the Plan through plays, it
would be better to do it through films because,
you can have one standard of acting, one idea
and the idea could spread to all nooks and cor-
ners of the country through mobile
cinema vans. There are, however difficulties
in having such films and the reason is that the
film companies today will not produce films
of this type because they are afraid that these
films would not give box-office returns.
Unless Government creates a film finance
corpora-or is prepared to fi nance the com-
panies up to 50 per cent., and take a major
portion of the losses as part of the publicity
programme, it would not be possible for these
film producers to give their cooperation. If
Government were to start  producing such
type of films, it would not be possible for
them to do so in an economical
manner; they would not be in a position to get
the film  personnel and all the other
technique required. The only way in which
Government can use the present film
producers for propaganda on a wider scale
would through a film finance corporation and
through the exist ing film producers. It should
be made compulsory on the producers that
they should produce 50 per cent, of the films
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[Dr. Shrimati Seeta Parmanand.] which
would explain the various economic and
other development plans of Government thus
enlisting the co-operation of the people.

There is another method by which, in
foreign countries publicity is given to
Government's plans and that is through
photographs which are exhibited in places
where people would have occasion to stay for
a while or, if they go for a walk, at the termini
of their walk, at bus-stands and railway
stations. In these places, big photographs will
be kept in a well lit place to enable people to
see what is being done by Government. It is
rather unfortunate, Sir, that in the villages
most of the people do not even know what is
happening and I am rather sorry to say, Sir,
that amongst an audience of 1,500 in a
colliery area where people are richer and can
buy newspapers only four or five knew that
there was such a thing as States reorganisation
on in the country ; they did not know what
Raiya punarsanga-than was, where Vindhya
Pradesh was and so on. If this is the state of
affairs with regard to such important
questions, one could understand what would
be the position with regard to knowledge of
Governmental plans for the development and
improvement of their country, what
Government is spending and what co-
operation they have to give. The colliery
workers, Sir, are expected to produce more
and increase the target but unless we see that
they are told as to what is at stake, how are
they going to be better off by producing more
: they will not co-operate. In this manner, it is
not possible that they would make every
effort to put every ounce of their energy in
increasing the target.

I do not "know how many minutes I have
because I have got to apportion the time.

MRr. CHAIRMAN
minutes.

Another fifteen

DR. SHRIMATI SEETA PARMANAND : I
think I have made this point clear that rather
than laying emphasis on plays which it is not
possible to produce in farther parts of the
country, plays of a uniform standards which
would fit in, it is better that Government lays
emphasis on films and produce them a
hundred times or a thousand times more that
what they may have done so far—they may
have two
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or three or four films on First Five Year
Plan—to give publicity to actual targets in the
second Five Year Plan and their achievements
in the first.

in Second Five Tear Plan

The next important thing is with regard
youth clubs and the object of this is that the
youth of this country has to be harnessed for
the achievement of the Plan in various ways.

[THE VICE-CHAIRMAN (SHRIMATI SHAR-DA
BHARGAVA) in the Chair.]

Apart from anything else, when Gov-
ernment has not been able to give education
according to the directive principles of the
Constitution to all persons up to the age of
fourteen, the only way in which the spirit of
nationalism could be inculcated in the youth
of the country would be through some orga-
nised efforts and that would be through the
medium of plays. Children who are not going
to schools should be taken in hand. As a
matter of fact, Shri Aurobindo, when he had
devoted even all his tapasya for the liberation
of the country, himself stated that nationalism
will have to be made a dharma in the country.
In these days of internationalism, it might
sound somewhat backward to say that such
emphasis should be put on nationalism but we
have to say, charity begins at home and, for
that reason, unless we inculcate the spirit of
nationalism in our youth, we will not be able
to make them appreciate internationalism. We
have to tell the youth of the country that every
effort of theirs, every breath of theirs is for the
promotion of the interests of the country and
for their own prosperity. Even Swami
Vivekananda has devoted the whole of his
teaching in this respect, to the importance of
inculcating the spirit of nationalism. Madam,
the problem is very vast because if we have to
do something even for school going children,
we have necessarily to do this work through
extra-curricular activities, as far as the schools
are concerned and, in other places, we would
have to take care of children who are not in
any way near any schools or who are expected
to work, for example, look after perhaps sheep
or cattle or Serve in hotels —it is a pity that
there are children under even fourteen who are
serving in hotels to supplement the income of
their parents—and we would have to have
separate clubs for such children.
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To get the right kind of teachers to do this
work is a  problem, especially  a teacher
with the proper spirit. Teachers who are not
paid properly, teachers who are half-starved
cannot be expected to be enthusiastic over this
extra work. They themselves  during the last
twenty  or fifteen years have not been taught
the duties expected of them in a free country, a
country that has so many problems before it,
particularly  after the second World War.
As such, we will have to harness voluntary
energy by giving them some honoraria
because the economic standards are such that it
is almost impossible for so many people, men
and particularly women, who  are competent
to do this work, who, by nature, are
trained to have a special faculty for doing
this kind of work and who are already looking
after their own children, to come forward and
do this work because they today are not able
to get any help for their own domestic work.
And if they have to be requested, they have to
be given some sort of manual help for their
work at home. Here also I would like to point
out that in countries .where the plans have
been successful and  from whom  we have
borrowed these ideas—yesterday somebody
was speaking  in the Parliament House, and
officer who had gone out— there, at every
street, there is what is called a street
committee for implementation of
Government's -Plans. That means in every
street, every gully, and if the street is bigger
there would be two or three committees.
There would be so many people who would be
coming to voluntarily work and implement
Government's plans. These may smack of
some totalitarian ideas which are not in keep-
ing with democratic ideas and democracy, but
we have to take recourse to some such  plan
if we have to make our plan work. The
spirit of indiscipline that is spreading amongst
the youth of the country, particularly
amongst the people who have never been to
school, who have not a proper home environ-
ment, whose parents are not educated, or,
being educated, are too busy to give them
proper attention, has to be checked, and the
only way through which it can be checked will
be through youth clubs. The hon. Minister

might say that they are already doing
something  in this direction and have
started some youth clubs and are taking

children out for excursions. 1 would like
to point out there again it is not even one thou-
sandth of what is required that is being done.
What is being done, f may point
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out to him. To-day the students who do not
require this kind of help in the way of
inculcating  any spirit of discipline are taken
on excursions, for instance in trains to see the
country. Naturally such students as can give at
least a hundred rupees for the excursion are
asked to join. That means children from poorer
homes are not catered for, and children from
poorer homes are mostly in need of this new
spirit and also in need of seeing things because
they have not the other opportunities which the
children of the rich have either through
literature or through talking to their
parents and their parents' friends or through
films and through books and going to better
schools. So for that reason whatever is being
done is not either of the magnitude or of the
type that should be done, and that  requires
complete revision. Something is certainly
being done also through the N.C.C. ; something
is being done through Girl Guide and
Boy Scout movements, but all these are stray
efforts. Lastly I may say that a lot is sought to
be done through the Bharat Sevak Samaj, but
the trouble over the ¢ implementations of this
plan is the difficulty in getting through the
various formalities for help in time and the
result has been—I can speak for one or two
districts—that after giving great  publicity to
the forthcoming campaign  of students, at
the eleventh hour it had to be given up. There is
not enough publicity in time about the
targets to be achieved, the people that will be
put in charge and ultimately the places from
which money could be taken in time and,
therefore, if these camps are to succeed,
Government should come forth by putting
some funds at the disposal of the State people
instead of making them come all the way to
Delhi for help and later on make somebody res-
ponsible to see that the formalities are complied
with.  The youth clubs also will create a
spirit of  national unity because the children
from different provinces would be meeting and
they would be taken together, but there also,
what is being done at present is very defective
because children from usually one district or
the same place are being i in one train and
what do they got ? They see some things, but
the main i of bringi.nj together people from
different States and different religions, ile
with different languages, that is not achieved.
Two birds can be killed by one stone bv doing
this in a differ* ertt manner. That great
advantage is lost.
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[Dr. Shrimati Seeta Parmanand.] I would like
to say something now with regard to austerity
drive. These are such vast subjects that I am
sure other Members will fill in the gaps which
I have to leave for want of time as it is not
possible for one person in the time given to
deal with them exhaustively. With regard to
the austerity drive I am glad the Planning
Minister is here and we know how keen he
himself is on this because 1 feel one of the
objects for which he has asked the Sadhus to
come and join in implementing the Bharat
Sevak Samaj work is that through their example
of piety and simple living an impetus would be
given to austerity and for that reason I would
like to deal with this a little more elaborately
so that he takes it up with the other Ministries
concerned how to implement this particular
idea for implementing the Plan in a more
successful manner. To begin with I would like
to refer to the various contradictory policies
followed by the Government because of the
nature of administration, that every Ministry is
sindependent and is to work in an independent
manner to achieve a certain object. I would
like to refer to the subsidy given to Khadi in
order to relieve unemployment and there the
Labour Ministry may be concerned. Then the
Khadi Board will say that they would like to
have so many Ambar Charkhas, but at the
same time the Finance Ministry would say that
they would require so much money through
excise and import duties and so they would say
that more power looms, more spinning mills
and more weaving mills should be set up and
to begin with, this quota, they would say they
would like for export. Now it is known very
well how when once this kind of promise is
given to fix the quota entirely for export "it is
not easy lor them to execute this. They would
also say that, when they are setting up
factories of nylon and artificial silk, which
create a craze for cheap quality luxury and
finery, they want to really indulge the people
with a low income and let them enjoy some
luxuries, but they do not see how they are kill-
ing their indigenous silk industry. There are
various things of this type that could be
mentioned. We have so many, not only
contradictions in our policies, but we have also
gap between promises and performance,
between profession and performance.

[MR. DEPUTY CHAIRMAN in the Chair.]

J would mention here, for instance, the
advice given to people about restricting
expenditure on marriages and yet, at the
same time, we would see people in high
places incurring expenditure within a
fortnight of this advice coming from the
President of the Congress, incurring
expenditure of Rs. 10,000 and Rs. 15,000
openly on the marriages of their children.
We would also find, when we are preaching
simplicity, simple livjnp, socialistic pattern
of society, that the expenditure of Ministers
in the States would vary from Rs. 3,000 to
Rs. 10,000 a month in the various amenities
that have to be provided for them, exodus to
hill stations large motor-cars and so on.

Similarly, Sir, I would like to refer to motor-
cars. Now again in the country from which
we have taken this planned economy idea, in
order to save the exchange from other
countries, they would see to it that no motor
cars are to be owned privately, even by
Ministers. There are only State motor-cars.
The Ministers would be using one motorcar
to-day and another motor-car the next day
depending on what "motor-car is available in
the garage. No motor-cars j have to be used
even as taxis, but they have increased their
public conveyances ! to such an extent that
practically every ' citizen in a big city is able
to get a ride in a bus. But, Sir, we are not
worried. We want more foreign exchange to
buy machinery and so we are asked to pro-
duce more cloth, to sell it out so that we can
get the necessary foreign exchange but have
not taken care to see that some of the luxury
ittms—1 can mention thousands of such
items but there is no time—are prohibited
from being imported. Whether it is necessary
for exchange with other countries to whom
we want to export certain things or not, it is
desirable that there should not be any gap
between what we preach and what we do.

Lastly, I would like to say a few words
with regard to corruption. I can mention
several things but I am sure I need not
mention them because the hon. Minister is
more aware of them than I am. I would only
like to remind the House that we have
passed legislation out of very high motives
that not only the bribe-giver but also the
bribe-taker could be apprehended but as far
as the actual implementation of this anti-cor-
ruption drive is concerned, they have not
made much progress, because we find that
corruption is there not only
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amongst officials, but also in the business
world and even in the student world there is
corruption in some form or other—copying,
etc. Holding up of persons to ransom, locking
up people, banditry, goondaism, all these
things are there. {Time bell rings.) What we
should do is when we get one or two people
we should make an example by giving wide
publicity as to what has been done so that the
people in the lower rungs of the ladder will
know that Government are serious about this.
Lastly, I would like particularly to emphasize
this point that though we are a secular State
we have to do something about giving moral
education and putting high ethical standards
before our younger generation ; otherwise
there is no knowing where this landslide will
take us. It is because of this outlook on life, by
our declaring that we are a secular State, that
people. ...

MR. DEPUTY CHAIRMAN ; Half an

hour is over.

Dr. SHrRIMATI SEETA PARMA-
NAND:............. are taking to corrupt
ways and this itself is acting as a sort of a
sponge which is taking away the effect of the
implementation of the Plan, in which we are
sinking so much money. We have been told
that if that goes, there will be a sort of do or
die with it. When so much money is to be
spent on it, it is necessary that all these factors
should be taken care of by our Government on
a very much more increasing scale, a thousand
times more than what is being done. I
therefore hope that the hon. Minister will
accept this Resolution with the small
amendment that [ have made and I can assure
him * that it would not mean any aspersion on
the present policy of the Government. All that
is asked to be done is that the Government
should not only intensify its efforts but should
coordinate and pool its resources together so
that better results could be achieved with the
money that we are spending.

MR. DEPUTY CHAIRMAN : Motion

moved :

"This House is of opinion that with a
view to enlisting the maximum cooperation of
the public for the successful implementation
of the Second Five Year Plan Government
should—

(i) publicise the plan programme and
targets through propaganda films
and plays ;
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(i1) organise Youth Clubs for making the
youth of the country Plan-minded ;

(iii) launch austerity drives and ban all
luxuries ;

(iv) take effective steps for rooting out
corruption in whatever form it may
exist in the country ; and

(v) further intensify and co-ordinate

their present efforts."
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MRr. DEPUTY CHAIRMAN :

..........

Yau
the afternoon. The
House stands adjourned till 2-30 p.M.

The House then adjourned
for lunch at one of the clock.

The House reussembled after lunch
at hall past two of the clock, Mg
DepuTY CHAIRMAN i the Chair.
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SHRI S. N. MAZUMDAR (West
Bengal) :  Mr. Deputy Chairman, this*
Resolution has focussed attention on the
importance of public co-operation in the
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matter of the implementation of the Plan.
Now, Sir, as you know, though we criticise
some of the drawbacks of the Second Five
Year Plan, particularly with regard to the
labour policy and the method of finding
resources, still we Jiave welcomed some of
the good and progressive aspects of the
Second Five Year Plan, and we want that
these things should be successfully
implemented. But with regard to public co-
operation, which plays an important part,
there are some other matters which require the
attention of the Government.

First of all, Sir, I would like to say that
there must be a thorough change in the outlook
of the Administration and of the official. Sir,
in my capacity representative of the people, |
had occasion to meet several officials and on
several occasions, and I have met two types of
officials. Some of the officials have no doubt a
wide outlook and a progressive outlook, but
there are others who still suffer from the old
prejudices and the old bureaucratic attitude,
and perhaps they are in the majority. And the
result is, Sir, that on many occasions when
cooperation is forthcoming from the people, it
is really turned down. This is not confined to
the officials only. I shall tell you what
experience I myself have faced in my own
State.

Here in Parliament, Sir, we heard from the
hon. Minister in charge of Planning that they
had advised the State Governments to associate
elected representatives of the people with the
Development Councils and with the machinery
of planning at all levels. But my experience in
West Bengal is this. Only very recently,
perhaps six months back, a Development
Council has been formed for the distirct of
Darjeeling, and as a Member of Parliament, I
have been included in it, but as regards the
other members, they have been nominated, and
there was absolutely no attempt to have a wider
representation. The other parties, who are
certainly prepared to co-operate in certain
matters and to offer their concrete and
constructive  suggestions, were not even
consulted, and they were completely left out. I
leave out the question of parties. Even
organisations like the Kisan Sabha, which very
often is faced with the problem of constructing
bunds or dams and e-which associates itself
with the flood control projects, were
completely neglected and not included in it.

[ RAJYA SABHA ] in Second b'ke Tear Plan

2924

Secondly, Sir, apart from the question of
including them, my experience on several
occasions is this. Sir, it is the declared policy
of the Government that if people contribute to
the extent of one-third, either in cash or in
kind— voluntary contribution—schemes like
minor irrigation etc., can be taken up. But
when organisations like the Kisan Sabha have
offered their co-operation and suggestions in
the matter of constructing bunds etc., they
have been ~ ; completely neglected and not
act-' P- ed upon. So, if this is the attitude, then
public co-operation would not be forthcoming.
About the general public also, it is a fact that
enthusiasm from the public is not forthcoming.
What is the reason ? It should be thoroughly
and dispassionately examined by the hon.
Ministers who are sitting opposite. I have
heard from a journalist friend of mine that the
people near about the D.V.C. area have no
enthusiasm for the D.V.C. Why ? Their land
was acquired and they were to be rehabilitated,
but they have not been rehabilitated as yet.
Now, in any planning the human element is
very important and planning should be such
that while for the purpose of constructing these
projects, people have to be displaced,
arrangements should be made so as to give
them the least possible discomfort, Similarly,
the same journalist friend of mine said that the
Bhakra-Nangal project is no doubt doing good
work, but the people near about it— the people
in Btlaspur—have no enthusiasm for it,
because* their land will be submerged. It will
be submerged and they will have to suffer, but
then they should be assured that they will be
resettled, without protracted negotiations
without protracted deliberations and the
protracted process of the whole thing going
through the bureaucratic machinery. They
would certainly be willing and prepared to do
it, but what happens ? They are given certain
assurances, but when the question of imple-
menting them comes, the whole machinery
functions in such a way that it produces
exactly the opposite effect on the people. That
is why I feel very strongly that the whole
outlook should be changed.

Secondly, while implementing the local
plants—such plants may be minor or may be
major—the people should be taken into
confidence. The whole intention of all this
propaganda is to give them advice and to
make them understand certain  things, and
there is no
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attempt to have or take advice from them. We
should not take up the attitude that the people
in our country are just dumb millions and that
they are there only to receive advice and not
to give it. That is a thoroughly wrong attitude.
If they are consulted, if they are properly
taken into confidence and their cooperation is
sought in the proper manner, then it will be
possible to get their co-operation.

Then, I do not like to sound a jarring note,
but I must say that in many cases 1 have found
that when the administrative machinery tries
to implement certain policies of the
Government or implement certain plans, it
tries to do it in such a way that it helps only
the party in power. From my own experience |
have found that even in the matter of the
distribution of agricultural loans or of
constructing dams or of taking some flood
control measures, while the attitude from our
side is that we have gone to local officials to
offer our co-operation, that is met with sweet
words and pious wishes no doubt but in
practice nothing is done so far as the
constructive side of the work is concerned.
Government should follow what it professes,
and such things should not :be treated on a
party basis but from the point of view of
benefiting the people. If that is done, if all
these relief schemes and beneficial measures
which are undertaken are tried to be
implemented in such a way as not to help only
the party in power—particularly when the
elections are coming—then it will create
proper enthusiasm.

Now, I come to some other aspect, the
question of austerity. It is a fact that an
austerity drive is necessary, but what I find is
that, when the employees .demand a rise in
wages or in their pay scales or demand the
appointment of a Pay Commission, that is
turned down <on the ground that it will not be
possible to implement it. When there is a
proposal, however, for putting a ceiling on
profits, that also is turned down. But then the
common people see that wealth is
concentrating in the hands of a particular
section and there are high salaries on the other
end of the scale. It may be that by scaling
down salaries, the amount which will be
available may not be very much, but then it
will produce :a psychological effect on the
people that this austerity is being shared by
all. 1
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think it will not be amiss ifi quote certain
remarks from Rabindranath Tagore from his
letters from Russia when he went there in
1930. He went there with an open mind, with
a critical outlook. He did not like everything
that went on there, but he wrote in his first
letter that what struck him most was that
everyone was sharing the austerity in the
same manner. Wherever he went in the streets
he did not see people very well dressed ;
everyone was shabbily dressed but there was
a feeling that everyone was sharing in that
austerity. There was no feeling of injustice
among any people. That is what struck him
irom the very beginning. How far it will be
possible, how far and to what extent it can be
carried out here is a different thing, but then
that attitude should be there. When we ask the
people to tighten their belts of, when we ask
the employees to forego a rise in their
salaries, there should not be high salaries
including in the case of Ministers and
Members of Parliament. We should also be
prepared to undergo that austerity.

In this connection a fact that strikes me
very much is that in Calcutta and Maithon the
D. V. C. employees are on fast, because they
are going to be retrenched. I do not know
what the hon. Ministers will be able to do for
them. Now, they might be making some
efforts ; there might be certain difficulties.
But what the people feel is that, when you
speak of the employment opportunities
offered by the D.V.C.. the employees there
are undergoing fast. They are being arrested.
In this matter an influential daily in Calcutta
which supports the Congress Party has come
out sharply in an editorial that, if this policy
continues then the Government cannot hope
for public enthusiasm or co-operation for the
implementation of the Five Year Plan.

Then, coming to the question of corruption,
many suggestions have been put forward as
regards the checking of corruption in
Government Departments. It is a very vital
question. I would also like to submit a
suggestion. My experience and my firm belief
is that among the lower grade employees, a
large majority of them are quite honest, quite
patriotic and they take the professions and
declarations of the Government about the
rooting out of corruption very seriously, but
there have been cases In which when they
tried to point out corruption, in the name of
indiscipline and
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insubordination and in the name of divulging
departmental secrets, they were afraid and
held back. I think the co-operation and the
association of such employees in the various
departments should be encouraged and should
be taken.

These are The lew points which I wanted to
submit to the House.

SHRIMATI LAKSHMI MENON (Bihar) :
Mr. Deputy Chairman, although I cannot
support the Resolution as it is, 1 must say that
I appreciate the motive of the hon. Member
who moved it and aiso the spirit in which it is
framed. We are all a little anxious about the
very slow way in which our plans are imple-
mented, more anxious still to see that im-
plementation goes along the right lines and
that the results produced are satisfactory for
the future. The working of the First Five Year
Plan had convinced us that it is not possible to
attain the targets in all the different fields
unless we intensified our work both in the
sphere of propaganda as well as in the sphere
of securing personnel for the attainment of
these targets. It is with this intention that 1
support the Resolution.

To begin with, I support and I agree with
what the previous speaker has said about the
need for propaganda for changing the attitudes
of people towards both the Government as
well as the Plan. There is a good deal of
scepticism, especially among the educated
classes and that is one of the reasons why the
participation of the section of society which is
so necessary is found lacking in our country.
Wherever we go, you find people, rightly or
wrongly, criticising the Government and this
criticism is found not only among the public
but even among the officers of the
Government itself. This is bad.

SHR1 J. S. BISHT (Uttar Pradesh) : Is that
not a privilege of democracy ?

SHRIMATI LAKSHMI MENON : It is ; but
you go to any decent democracy and you don't
find officers of the Government criticising the
Government in the way that it is done in our
country. It shows a lack of morale and how
our own loyalty to our administration is found
lacking and that is one of the reasons why
public support is not adequately forthcoming.
Another thing is, we do a certain amount of
propaganda
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and I am not denying that the Planning-
Commission and the Government are-doing
propaganda and doing their best to publicise
the Plan, but somehow it has not reached the
people in all parts of India. I say all parts of
India, because in some parts of India people
are so plan-minded that even the little children
in their own homes when they are denied
something, ask "When the Plan fulfilled, shall
we get it?" 1 have been recently in the South
and I was very much surprised that everybody
seems to be talking about the Plan, may be
disparagingly, maybe with appreciation but
they are all plan-minded. They know that there
is something like a plan but they I don't know
what exactly it is, and how j much their co-
operation is needed to I attain the targets. For
this we must have i the lines of propaganda
indicated by all j the speakers before me to
bring the i patriotic motive into the Plan. That
is, | the people must be convinced that we are
launching a plan or a project or some great
national venture, the like of which has never
been launched in this country or any country
for that matter, where the co-operation of
every individual, man, woman and child, is
needed tr> have the targets attained. Sir, the
principle of participation is acknowledged in
democracy. But the feeling that the people are
participating can be brought about only by a
certain amount of compulsion. We hear—
people who have-returned from China and
Russia and other totalitarian States, telling us
how they have eradicated poverty.. . .

SHRIBHUPESH GUPTA : (West Bengal)
: Do I understand the hon. I
Parliamentary Secretary of the External I
Affairs Ministry to say that these States are
totalitarian States ?  Is it the Government's
view ?. ...

SHRIMATI LAKSHMI MENON : Yes. I will
explain. It is not the Government's view. I say
they are totalitarian in the sense that in those
states the Government can compel people to
do things without raising a revolt or a riot,
whereas recent events have shown, and! I the
hon. Member knows more than I do how, in
the name of democracy, disorder and chaos
spread in this country and I say that it is
because of democracy. I should like to know
whether these things are possible or permitted
by the Governments of those totalitarian
States or what are called People's-
Democracies ? There you find compulsion is
exercised by the Government and* labour can
be mobilized.
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SHRI S. N. MAZUMDAR: Here people are
detained under the Preventive Detention Act
and people are shot down....

SHRIMATI LAKSHMI MENON : I am
surprised to find such innocence in the Hon.
Member. He knows how these things are done
in other_ countries, whether people are not
kept in prisons, whether they are not shot
dead and I would like him to read or re-read
Mr. Kruschev's statement in Moscow the
other day to find out exactly how things are
done in those countries which seem to
fascinate him.

SHR1 JASPAT ROY KAPOOR : Don't
put them to inconvenience. (Interruptions.)

SHRI S. N. MAZUMDAR : She is *doing a
lot of research.

SHRIMATI LAKSHMI MENON : 1 have
not got to do any research. Every newspaper
reader knows it perhaps better because I don't
read these things in full.

I was trying to say how it is very necessary
to get the participation of the people in a
democracy and it is so much more difficult in
a democracy because the amount of
compulsion that the Government could use in
order to mobilize personnel or mobilize the
people's enthusiasm is very much limited by
the nature of our administration and the kind
of Constitution that we have. Therefore it is
necessary that we should have an adequate
and properly planned system of propaganda so
that the people could be persuaded into these
schemes, made to feel that they are participa-
ting as a result of their own inner com-plusion
and not because of kind of external force. This
continued reminder to the people can be done
under clause fi) of Dr. Parmanand's
Resolution, that is, by publicising the plan
programme and targets through propaganda
films and plays. Sir, the most tragic thing in
this country is. that even the achievements of
the  Government are not  pronerly
communicated to the people. Wherever I have
taken people around whether in the D.V.C.
project or in any other great project. I have
seen that they have great admiration for what
is beins done in the country, but very few
people get a chance to know the extent of our
achievement.
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With regard to organising clubs etc. I
would like to extend it to organisations of not
only youth clubs but clubs of adults as well,
because no section of the population can be
excluded from an wunderstanding or
appreciation of the Plan or the targets to be
aimed at.

Now we come to the third question,
namely, to launch austerity drives.

The reason why we want austerity drive is
to make the people think all the time that
there is something much greater than their
own personal needs which is needed for the
country. Every time we give up something,
we are made to think of the other things for
which it is given up. When we have
everything around us, and we go on in the
same way without having to think from where
we get our meals or how we spend our
money, naturally we don't think of the great
projects that are ahead of us. On the other
hand if find that a cannot have coffee because
Government has to export coffee outside and
earn dollars or cannot have cashewnuts be-
cause they are exported in order to earn
dollars, which will buy machiner for us,
which will enable us to produce goods or
which will raise the standard of living, then it
will have a psychological advantage which is
a great asset to any country. In those
countries where they have planned
programmes and where people are put
through austerity programmes, it is not
because they do not produce those things but
psychologically it is necessary for the people
to feel that they are giving up something
which they are used to in order to produce
greater good for the common people.

Another thing is—and it was pointed out
by the previous speaker and I would like to
repeal it again—about the banning of
extravagance. [ would not say luxuries
because there are certain luxuries which we
will have to import as a i ;!) of trade policies
because we cannot export things without
importing something in return but even so,
the emphasis on primary necessities to the
exclusion of luxuries can be effective only
when we have a better distribution of wealth.

The reason why we have such
vastquantities of imported materials is be-
use we have, aot people who have got
no'.tnt  of money to  snend on these
luxuries and the only way to elinti- I nnte
what is called the vulgar display
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of wealth as against the utter poverty in
which the majority of our people live, is to
have these austerity drives and a Government
policy which will exclude as many luxuries
as possible from the market. I have one
grievance  against previous  speaker,
Shrimati Savitry Devi and that is about
banning fire-works. The best way that gun
powder can be used is to manufacture fire-
works. It gives so much delight to all the
people, young and old and f do not mind our
banning other luxuries but let us not ban
such a small enjoyment like fireworks. In a
democracy, naturally we cannot have such
austerity ; we cannot have as austere living
as such would mean also drab living. India
is a land of colour, I should say colours and
wherever we go, what strikes us most is that
everybody is happy ; even the poor we find
smiling. People everywhere love colours and
they love to have a Utile enjoyment some
times and once in a way, especially on
festival days, have fire-works, it is not
something to be grudged and I personally
think that we should not give up any of
these things which add colour to our life.

SHRI J. S. BISHT : But Puritans always
say that people have no right to enjoy
themselves.

SHRIMATI LAKSHMI MENON: Wh,.
said that ? We do not want any. Puritans.

Now, Sir, 1 come to the last part of my
little intervention and that is, one of the
reasons why all our plans, all those
extension schemes have not produced the
maximum result is the exclusion of women
from these things. I have been to many of
these places and I am sure the Minister will
also agree with me that we have got huge
schools wherein extension workers are
trained. Recently, I have been to visit three
extension centres in Bihar and I found about
100 men in each centre receiving training.
They were told about nutritive value of food
and all that all the things that would be
required in a village but there was not a
single woman. I asked them, "Who cooks
your food ?" They are taught about nutrition
and all that, but we do not have men
cooking in the villages ; it is always the
women who cook. We should teach the
women how to cook, so that the nutritive
contents are not destroyed. If we have
more than 50 per
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I cent, women in all these projects, 1 can tell
you that we would reach the targets not in five
years but in three years. j In other countries
where the targets ; have been attained—in
China, the seven year plan targets were
achieved in five years ; in Russia we are told
that the five year plan targets were achieved in
three or four years—is so because women have
come into their own. So, let us not ignore the
women.

SHRI J AS PAT ROY KAPOOR . Possibly
women are more dictatorial.

SHRIMATI LAKSHMI MENON : Maybe. In
some of the grants and in some of the schemes,
we have what is known as the matching grant,
the Government contributing half and the vil-
lagers the other half; this happens in j social
welfare projects and other sche-I mes. Well,
this is no good at all. All sorts of wrong
methods are pursued in our projects to get the
matching grant on the side of the people with
the result that instead of really helping people
to stand upon their own, we really make them
a little more dependent on the Government.
Recently, 1 visited one of the projects in your
State and this is what I found. The woman
Gram Sevika helps the mother to look after the
children and the result is, the mother says,
"Why should I look after the child ? The
Government is paying woman to come in the
villages and comb the hair of the children and
keep them amused. So, I will not look after
them." The same thing happens in the case of
distribution of milk. The villagers-sell milk but
do not give it to the children at all. They say
the Government brings milk powder and gives
it to the children, and why should they give 7
That is why I said in the very beginning, we
should change the attitude of the people
towards these things. The people must feel that
the Government is only helping them and not
replacing them and taking over the
responsibility of the mother or the village
people in these things.

These were some of the points that I
wished to stress. Sir.

SHRIMATI NALLAMUTHU  RAMA-
MURTI (Madras) : Sir, I fully support the
points stressed by my sister, Shrimati Secta
Parmanand. Shrimati Lakshi-mi Menon has
taken away one of my points by stressing that
the Plan would take five years to be realised
in all its details merely because women have
not been taken into confidence in the running
of the Plan.
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Having said that, I feel that one essential
thing in the carrying out of this gigantic
scheme unheard of in the annals of our history
and which has so much to give us in future, is
that the people must be made to realise that it
is their Plan and not only that of the Gov-
ernment and hence public co-operation in all
its aspects is very essential. People of all
grades should get that consciousness. You will
be amazed to know that in some of the schools
and colleges, even though text books have
been released and teaching has gone on and
years have passed since we won our
independence, still children are not conscious
that this land is theirs, that the governance is
ours, that the map that hangs there is not only
the map of India bounded on the North by the
Himalaya, etc., but is a part and parcel of
them. That sort of intimate relationship
betwen what appears in print and what they
are themselves, is not being focussed in the
educational system of our country. It is no
criticism of our educational system but the
thing has gone on for years now and, as an
educationist, I wish to say here, having seen
many schools, many colleges, many edu-
cational institutions, that this focus that
everthing that is arpund us is ours is not there.
I do not want patriotism to be exaggerated
into jingoism but that our country is ours and
every bit of the soil is ours and this Plan that
is being released is ours—that focussing, in all
young and old, in grandmothers, grand-lathers
and parents, in wives and husbands and
children and grandchildren, all along the way,
from the highest to the lowest in the land is
not there. We have demolished the
classification of the lowliest and the highest
because we are all one in this ideal democracy
of ours but still this consciousness has yet to
come and if any Plan is going to move slowly,
it is because of this lack that there is in
ourselves. Thunder, storm and lightning we
have had. When our elders mooted the
question of Reorganisation of States, I do not
want to go back into all that, over the
discussion over the various frontiers. It
reminded me of a play by a Western author
wherein the brown ants fought with the white
ants over territory covering a space of the
width of "a blade of grass". That was brought
to my mind that all this commotion was going
on in the face of all that we stood for—peace
and harmony in the world—which earned us
their respect. That commotion is over happily
for us and I hope peace and
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harmony will go on when pushing, through
this Plan in all the various States and in the
whole of India, and into the practice of all the
people in all the channels it is bound to go
through. Why I am saying this is this. I know
my sister Seeta Parmanand once pointed out:
'Why not hold up the States-Reorganisation
scheme that was to come for some time and
put this Plan through first ? Let us work it out'.
But now that the political scheme of
Reorganisation of States has come to be, we
must remember that we are all one united
whole and there is no question of frontier or
area or location or geography or geology or
language and that the whole thing, whether it
is industry or railways or education or
anything that comes in this Plan concerns the
whole country and in that spirit—the spirit is
very very important—we should work out this
Plan. You may say and my sister Mrs.
Lakshmi Menon said that whenever she went
she heard young people talk about the Plan,
but it is only on the lips. They have not
understood it, and there the Ministry of
Information and Broadcasting and other
agencies have to come forward— this comes
under propaganda which is item (i) of the
Resolution—to release small, little pamphlets,
very attractive ones, and in fact the "bible of
the Plan" must be in the pocket of every one.
not only in the pocket, they should make it a
point, to study it and should consider that it is
part and parcel of their well-being, of the well-
being of this great State. The Constitution of
our country is not being taught to our children
in the schools and colleges. In fact we have to
train many of the teachers themselves in this
idea, in order to propagate all that is involved
in this Plan and our leaders' pictures, of all that
is our own should be there. In fact the civic
sense, the civic responsibility of the students
and children and citizens should be stressed
and on the cultural side through songs. I do not
know now but there used to be a variety of
ways in which an idea used to be given out to
the people at large, not only to the urban
population but to the rural population in a very
taking manner. I do say many methods have
been evolved in order to carry out the ideas in
the Plan through cultural programmes. But the
usual thing that used to be before in our
locality, in our village, was that when an idea
came up immediately some older women who
could compose verses used to come out and
sing that idea in the form of a song” It became
a balad ; it became a folk-
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and everybody sang that song and it was in the
mouth of very child. Supposing a ship was
launched, the ship song was there. Suppose a
railway train came newly to a place, the rail-
way song was there. Supposing a park caught
fire, they said, "Pathikiduchan, Pathikiduchan
Park Fair Pathikiduchan" putting it in the form
of a song. That way it ought to be popularised,
this Five Year Plan. This is only one way of
doing it. There are many other ways of doing
it, through Bhajans, through Kaunas and all
those other ways in the rural areas, in those
ways in which the thing will take root and
form and will become saturated as part and
parcel of the whole nation.

Then I should mention here how very
important I felt it was—the National highways
map that was released along with the
highways-planning that was given to us
yesterday. I think that map should find its
place everywhere, in the various institutions,
and in fact even private households must learn
to get about their way without asking at every
turn, "Which way I am to go ? Where do 1
find here ? That sort of ignorance must be
demolished. 1 find A number of pamphlets,
tourist books. They are giving the descriptions
of our country, the beauty spots. AH that is
essential, and the political map,* as it is going
to be shaped, also must find a place and
education must be based on that.

Having said these things I want to estress
one other factor and that is character-building,
which comes under item (ii) "Organise Youth
Clubs for making the youth of the country
Plan-minded". Now discipline is the most
important feature that should be stressed here
and under discipline not only the youth as
such in various institutions and in families and
in various avocations of life through their
clubs but also adults alongside of them should
be made to realise the A. B, C of things that
would make the national life go in way; and
that is the ordinary road sense. This morning
questions were asked : Why did not the
busman dri'-e in a proper way ? But partly it is
also the responsibility of the pedestrians and
the cyclists, 1 mean, those who arc the
citizens, who have to be made conscious of
and practice the rules of the road, road sense,
crowd. Control, queueing up and even voice
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control. By voice control I mean they shout
where they have not to in ordinary
conversation. The art of listening, the art of
answering, the art of playing the game, the
maintenance of a standard of performance in
them, even when you answer questions and
take answers, the standard of behaviour is part
and parcel of youth-building in this country
and attention should be focussed on them and
in that way the Five Year Plan also will
prosper. Also you must see the other person's
point of view, I mean, all these little things
count in making the Plan a success as many
drops make the ocean and in the ocean of
youth, of youth's well-being and their co-
operation lies the success of this Plan. These
may appear as little points but they go to build
the character in the youth. Of course the Boy
Scouts, the Girl Guides, the National Cadet
Corps and the other various voluntary
organisations are a great asset to the country
and the Government has taken note of all
these, and the Bharat Scouts, etc., they will
become soldiers and crusaders to carry out the
scheme to a success. In all the ways it should
be carried out.

Now the other thing is austerity. It kind of a
self-denying ordinance that is required and as
such it may be pointed out that once education
has been given in the proper manner, when the
consciousness that the Plan is part and parcel
of our life is made to be realised by our
citizens, I am sure this austerity will follow as
night the day, and attention on it need not be
separately focussed. The knowing person is
that person who will realise the need for
things and will not require to be directed or
dictated by any external authority as regards
how he should walk, as regards how he should
move. After all this is external, If he has the
right attitude to life and to his responsibility to
his country they will all come in naturally and
ei without any kind of direction or dictation
from outside. I should not countenance any
kind of direction or dictation in any sphere of
life. In our ideal democracy, it is one of the
fundamental rights of individuals to become
educated and to fully develop themselves in
mental, moral and physical stature to the
utmost extent possible in a State like ours and
then to choose their way, this or that .

(Time bell rings.)

And finally I want to stress the impor-!
tnnce of the part that is to be played by
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women in this scheme. There was not a thing
that our women lacked, old and young, in far
off ages. When it came to service at the crucial
hour there was not a single woman whom you
could point out as had not come to the fore
and acquitted herself ably and creditably, as
was in keeping with a daughter of this land,
and therefore -all women—in fact we have
knowledge of villagers as such; coming from a
village 1 know the village women—once they
are awakened, there is nothing that they would
stop short at, especially when they know that 1
is there and the goal is worth while to be
attained, and therefore I would request that
this Second Five Year Plan takes into its focus
larger cooperation from women, both of urban
and rural areas, the educated and the te. In fact
illiteracy must go because we have put in a
section of the plan for a drive to adult
education and adult literature and with the
knowledge and experience that even the
illiterate women will have, if the women are
also taken in I am sure we are going to release
a dynamic force that would make our Plan a
great success and enable us to realise our
dream of this gigantic scheme that is going to
give us the many things that we want and
enable us to go ahead with further schemes for
the fulfilment of our ideals in the future.

Thank you very much, Sir.

SHRI H. P. SAKSENA (Uttar Pradesh) :
Sir, I support the Resolution moved by my
hon. friend, Dr. Shrimati Seeta Parmanand
and also cogratulate her for placing before the
House a thought-provoking Resolution. My
congratulations are also due to the very
excellent five speeches that have been
delivered on this Resolution up till now. They
were very instructive ; they gave us new
ideas, and listening as the hon. Minister for
Planning does, most attentively to all these
speeches, I am sure he will profit by them.
Today at least I found that the mould of the
speeches—all of them without any ex-
ception—was  exceptionally  high and
superior.

Sir, the usual practice is that one tries to wake
up those who are napping but you will never
have heard of any person being asked to wake
up* when he is already wide awake. So far as
the Plannnig Commission and the planners
are concerned, I thought that they were very
vigilant and very watchful and 4—23 Rajya
Sabha/56
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that they were carrying on their work in a
splendid and excellent manner. They did not
need a whip on the part of the Parliament to
bring them up to the required level....

Dr. W. S. BARLING AY (Madhya
Pradesh) : In a planned manner.

SHrRI H. P. SAKSENA : In a planned
manner as my hon. friend, Dr. Barlin-gay,
correctly puts it.

Sir, in one of the speeches there was a
mention about luxury. The two are in my
estimation quite contradictory. In a country
which is devoid of even the bare necessities of
life, to say that it is indulging in luxury is
nothing but contradiction in terms. Some
people there will always be, who will take
intoxcants, who will steal, who will tell lies
and who will be doing all sorts of such things.
But the country as a whole knows nothing
about luxury. It has no money to spend even
on the necessities of life, not to speak of indul-
ging in luxury. So there are no luxuries ; and if
there are some they are indulged in by those
who can afford to pay and there is no reason
why a democratic country should prevent
those persons from using their wealth in the
manner they like, if they could afford to use it
in that fashion. So I was not at all convinced
by the argument regarding import of luxuries,
as if they are beyond the means of the country
as a whole and as if it is sin to be importing
some of these. If any economy can be effected
in that direction, none shall be happier than
myself.

Sir, one expression of my friend, Shrimati
Lakshmi Menon, I very much disliked and that
was with regard to the advice given by her for
compulsion to be used for making people more
Plan-minder or for expediting or accelerating the
speed of the Plan. She said that compulsion
should be used ; if compulsion is to be used, who
will use it ? The Government will have to use it.
Sir, I humbly and respectfully suggest that in no
case whatsover will I see this sacred democracy
of ours to be accused of using even the smallest
bit of compulsion just as totalitarian
Governments do. Nothing like that should be
done. The Plan will succeed. The proof of it lies
in the fact that our First Plan has sue- ¢ ceeded
and there is not even an iota of doubt about the
success of the Second!
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compulsion should at no stage, neither today,
nor tomorrow nor during the next year nor
during the succeeding years, be brought to bear
on the people. Compulsion and democracy do
not go together.

Sir, one thing that has always been paining
me is this that Government and the people are
unfortunately even today stationed in different
camps. The people do not realise that now they
are free and the Government that is running the
administration is their own ; that it is they
themselves who are carrying on the
administration and all that is done is being done
for their welfare. That is an idea which is still
generally absent from the minds of the people
and I do not know of any machinery by which
that idea can be inculcated' in the minds of the
people. But rt is there and the general
expression is : ¢ jft ¢ (W< AT VUm |1 ff* W
T~ | The matter applies only to the Govern-
ernment; we are not concerned with it, as if the
Government and the people are two different
entities. That is a matter which is sorrowful and
at the same time it retards, it impedes the pace
of progress and I would beg of the Planning
Minister as well as his able lieutenants to try to
find out some way, some method by which this
wide gulf between the people and the
Government may be removed .

Then 1 would revert to my old theme of the
dearness and costliness of life. By 'life' I mean
the necessities of life. Unless and until you
succeed in bringing the bare necessities of life,
food and clothing, within the means of a poor
person and help him lead a comfortable life, no
Plan can be characterised as having succeeded
because it is the people for whom the Plan is
being prepared ; it is the people for whose pro-
gress and prosperity the Plan has been
undertaken. I may so sorrowfully relate that I
saw with my own eyes a person praying to God
Almighty that this Government which was
making wheat to be sold at 2 seers 2 chhataks
per rupee should be turned out because a
Government which makes wheat to be sold at
two seers a rupee is not worthy to be retained.
And the poor person was a very poor person.
He was a scavenger, but he was giving
expression to his inner feeling when he was
praying to the Almighty that a Government
which \
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is committing the sin of making wheat sell at
two seers per rupee is not worth retaining and
the sooner it goes the better. Now, 1 beg of
my friends here in this House to consider
whether it is not a fact that the high wage
policy and high price policy of economy has
failed and has failed completely ? Is it not
time now for us to revert to the old economy
of low prices and low wages ? And that, |
guarantee, will succeed. But then our
Government is wedded to this modern
economy and no manner of arguments ; no
manner of criticism will convince them. I am
sure with my very esteemed friend, Prof.
Ranga as one of the advisers of the Gov-
vernment it is very difficult to bring back the
old state. Nobody believes that we can ever go
back to pre-war prices. But at any rate, I hold
a promise from my hon. friend, the late Shri
Rafi Ahmed Kidwai, that wheat and rice and
these staple foodgrains will be sold at four
seers a rupee at the minimum and coarse grain
at five or six seers a rupee. Now, where is that
promise ? The poor Minister is dead. Now,
two seers for a rupee has become our way of
life and that is unbearable, intolerable. It is
upsetting the family monthly budgets not only
of the middle class people, but also of the
higher middle class people and it is upsetting
all arrangements and it is making the average
people of this country unhappy. No matter
what their income is, it is difficult to make
both ends meet. And so this is my old theme
and I thought that this was an occasion to
revert to it.

Sir, we talk of the success of the Plan. The
Plan does not succeed in a vacuum. There
ought to be an urge for the success of the Plan
in the minds of the people. If the people do
not have that urge, if the people do not have
that intense desire to make the Plan a success,
how can the Plan succeed ? And they will
have that urge only when thev are themsevles
fairlv satisfied. By satisfied I mean they are
provided with the necessities of life. (Time belt
rings). Sir, it is only ten minutes.

MR. DEPUTY CHAIRMAN : You began
at 3.40. You have to close now.

SHRIH. P. SAKSENA : I will. Now,
when I was talking about luxuries I
said that a puritanic sort of life is not

a characteristic, is nota feature of

i Indian life and we will do well to throw
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away all wasteful expenditure of wealth. But at
the same time—as my hon. friend, Shrimati
Lakshmi Menon, pleaded for fireworks, of
which perhaps she is very fond,—fireworks
should not be excluded from the list of
luxuries.

Now, as [ said, the one imperative
necessity is for the people to have somehow or
other a conception of nationality and to
believe that now at any rate the Government
and themselves are one and the same and the
slavery of a thousand years is ended. With
these words I support the Resolution moved
by my hon. friend, Shrimati Seeta Parmanand,
which seems to serve a very useful purpose.

SHrR1 BHUPESH GUPTA (West Bengal) :
Mr. Deputy Chairman, this Resolution gives
us an opportunity to discuss some of the
problems or practical issues connected with the
implementation of the Second Five Year Plan.
There are four complete suggestions in this
Resolution and I think they deserve serious
examination by this House. Now, it is stated
right at the beginning that in order to secure
the maximum co-operation of the public
certain things are necessary. They are
enumerated here one after another. At the very
outset, I wish to make it clear that the
cooperation of the people is something which
cannot be won the screen or on the stage. Let
us be clear about it. Not that I deny the
importance of propaganda, either visual or
otherwise. But at the same time I wish to
make it clear that the co-operation of the
people is something which has to be won
primarily by some other methods and through
a different policy. Now, Sir, I do not wish to
go into this question of films and plays. Only I
would like to say that the Government is
putting out some films and I am sure they are
also arranging for plays on the Second Five
Year Plan. All that I wish to say about the
films, some of which I have seen, is that once
you see at least some of them you do not feel
enthused ; but on the contrary you feel
demoralised. This is the feeling that
sometimes I get and I am told that others also
get, the reason being in these films what is
shown is not the people re-making their
country, building up projects, carrying on their
activities and making sacrifices. Verv often
you come across the happy officials, the
Ministers and the rest shown-prominently and
much of the time of the film—and people 30
not go there for sitting ten hours or so—is
taken
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by this kind of show of the officials and
the big ones in the administration. Peo
ple become secondary features and
unimportant factors in the films and
naturally such a thing does not appeal
to the masses. At the same time, in the
matter of selection also, the Government
very often makes the wrong rather than
the right selection. 1 suppose the offi
cials are entrusted with the task of
selecting as to what should be the theme
of the film and naturally having had
very little touch with the people, they do
not know exactly what should be put
up. Then, of course it is very difficult
sometimes to present a film on the
Second Five Year Plan, at least on some
aspects of the Second Five Year Plan,
which would rouse the people. There
are certain welcome features of the
Plan and these naturally are encoura
ging, but at the same time there are cer
tain other features, which are thorough
ly unwelcome and which cannot at all
appeal to the masses. Sometimes even
these are depicted there. Naturally you
do not find much enthusiasm among the
people. Now, it is not for me to act
on behalf of the Ministry of Informa
tion and Broadcasting and work for
them a scheme of how to get the people
to co-operate. All that I wish to say in
this connection is that for winning the
cooperation—and that, I believe, is the
intention of the Mover of the Resolu
tion—it has to be achieved through
other important and vital means. Ques
tions of policy and practice are involved
in this matter. I am not talking about
the plays because scarely I go to other
films. Sometimes I do go and see some
of the imformation films in order to
find out how things are going on, not by
way of picking some holes, but in
order to understand the position of the
Government and the country in certain
respects. As faras plays are
4 p.M. concerned, I do not know how things
are happening there, but I suppose they suffer
from the same errors and deficiencies which I
have mentioned.

Now, Mr. Deputy Chairman, what I would
like to state here is that it is necessary to bring
out in all the propaganda themes—and I
concede that a certain measure of propaganda
is necessary for carrying out the good features
of the Plan—the part which is being played
by the people in the remaking of the country.
You should create self-confidence in the
people. This is very
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[Shri Bupesh Gupta.]

important.. But that you can never do until
the pictures or the plays tell the people, the
audience, that the Second Five Year Plan
does not mean misery to them, that the
Second Five Year Plan is intended to elevate
their living conditions and their cultural lite
as the Plan progresses. The people should be
told such things. Only when people see that
here is the Second Five Year Plan the
progress of which in certain fields promises
a better future for them, only then will they
be enthused and inspired to extend their co-
operation to you :h you desire. Here you
require a correct policy and approach and
also imagination for presenting things to the
mas

Mr. Deputy Chairman, us you know, some
of the things are utterly discouraging as far
as the Second Five Year Plafl is concerned.
1 need not go into tho>e things because it is
for those people who are interested in the
propaganda of it to find out exactly what is
good and what is bad. But the idea, I would
like to tell the mover of this resolution, of
getting popular co-operation through films
and plays is not a correct one. Not that they
are not important, not that they are not
neces-but she seems to have attached to
them much more importance than they
deserve. This is my complaint ist the mover
of the resolution.

Then about the other steps for making the
youth of the country plan-minded* this is
another suggestion and 1 car a.uite
understand the concern of the mover of
the resolution to enlist thf services of the
yovlth. Without getting the youth into these
activities of nation making you cannot
remake the coun try. I concede that point.
But how ¢m you organise the youth  to co-
operat until and unless the youth sees in it th
promise of a Dbetter future? Wit!
unemployment among the youth  grow
"very day, with already 5+ lakhs c¢ educated
youth above the matriculatio standard
seeking jobs and getting non( you cannot
expect the young men of or country to be
roused to activity und« the Second Five Year
Plan just becaus you put up certain shows
here and ce: tain other shows there. That is
not tr correct approach. The youth should I
approached with the promise of a bettf joyous
life. That is the most importai consideration
that should engage t* attention of the
House, and you mu teH the youth b" your
activities, by vox

performance, that here is a plan which
promises them education and employment
which promises them a better and a happier
life. Only then will you find the young men of
our country turning to productive activities of
the land in the remaking of the country.
Otherwise you can never get the youth by
merely beating the propaganda drum. It is not
a matter for the hon. Dr. Keskar to formulate
policies as to how to insoire the youth. You
may try that method but you will not succeed.
You should create things, live things, and then
tell the youth about what you are doing, so
that they really can inspire them.

Then, Sir, about austerity and banning of
luxuries, i iully support this, but austerity for
whom ? Some time ago [ read in a
publication by the Punjab Government
entitled "Advance" an article written by the
Planning Minister in which he wanted the
common people to practise austerity.  Well,
they  aTe living an austere life all through.
You need not tell them to practise austerity. 1
hat is the dispensation they have got. it is the
life to which they for generations have been
condemned, ft is ;tn Insult to the people to
make such harangues and lectures and tell them
to practise austerity. Now, Sir, we are not'’huv-
ing the Plan for this and it is unfair
to ask the poor and down trodden people,
denied all the amenities of life and living in
sub-human conditions, to practise austerity.
Our plan should be such that it should tell the
people not merely in words but in practice that
the more the Plan advances, the more il
succeeds, the greater will be the fullness of their
life. That is how we shoulc approach the
people.  They should b< approached  with
the promise of ; material advancement in
their conditiot of life. It is no use telling the
agricul tural labourers who starved half the yeai
who live in perpetual poverty and wan! that
they should practise austerity. It i no use telling
the working class who di not have two square
meals a day, wh live in fear of unemployment
and agonj that they should practice austerity. It i
no use telling the middle class yout and the
middle class employees in th Government and
other services, who ai denied the modern
amenities of life an who live on the border line
of povert that they should practice austerity. Ce
tainly there are other people to whoi such an
appeal should be addressei Some hon.
Members referred to tf Maharajas
practising  luxuries and a that. Well, I d«»
not know much of tl
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Maharajas, but 1 do not know that this kind of
appeal does not make any sense to them.
Gentlemen of the race horses and other
elements do not believe in such kind of moral
appeals. That is not their way of life.  Here
you have to .adopt a policy to promote
austerity in the country. It is not a question of
passing a resolution, it is not a question of
expressing sentiments, it is not a question of
making appeals to them.  We know that the
hon. Prime Minister of this Government
made a number of appeals calling upon the
Rajpramukhs and the Indian Princes to forego
their privy purse. 1 think the time has come to
ask ourselves how many of them have
foregone their privy purse, how many of them
have surrendered a part of it. Appeals in
such cases do not count. Similarly, about
the top officials, we find that even today
when you are talking about  austerity—and
Mrs.  Lakshmi Menon after having made a
speech of a totalitarian nature totally
disappeared from the House—I would ask her
why her  Government does not reduce  the
salaries of the high officials. Why on
earth, under this Government, when we are
talking  about austerity, and sometimes
justifiedly, should be officials and directors in
the public sector who should be given Rs.
4000 or Rs. 5000 or Rs. 6000 ? It is a fantastic
thing to imagine that we pass a resolution here
and then give so much money to the high
officials. The people will laugh at us.

DR. SHRIMATI SEETA PARMA-NAND :
What salaries do the officials get in Russia ?
So, we should not go into that here.

SHrRI BHUPESH GUPTA The hon.
mover may not like to go into that. May be,
she may be in the realm of 5000 or 6000. But
I should go into that. She is perfectly
welcome to Russia.

(Time bell rings'.)

Therefore, I should go into that. If you think
that your resolution should ignore that factor,
then it is time we do not think much of this
resolution. Not that I want to oppose it. But I
do not think much of it. It is a mere piece of
paper.

Sir. we are importing cosmetics and other
luxury articles to the extent of about Rs. 60
crores or Rs. 70 crores every year. We are
importing these things from the foreign
countries, but we do not need these things
for our
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people here. All these things go to meet the
luxurious needs of the upper classes in  our
society. All that money can easily be
saved by stopping such imports totally.
In this connection, Sir.T should also suggest
that in this country if you want real austerity,
tax the rich and curtail their power of being
extra-it and wasting money like this. Get that
money for your developmental activities.
At the same time, Sir, it is very important to
consider the proposal for introducting the
expenditure  tax. Prof. Kaldor, I think, has
suggested this tax being imposed. Sir, the
expenditure tax is something which
should be immediately imposed on the
richer classes in this country with a view to
restraining them  from going in for such
extravagant expenditure. Such measures are
absolutely necessary.  Unless you adopt such
measures, you can never stop extravagance or
curtail the expenditure on luxuries. It is no
use being sentimental. tal. We have got the
real power in our hand. We are here in
Parliament, which is a sovereign body. We
should not merely have good sentiments, fine
ideas  and noble feelings. = What is of
importance to us is to  translate such feelings
into action and to see that the laws of the land
are implemented with the help of the powers
vested in the Government. Only then will you
be able to achieve some of the objectives that
you have in your mind.
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SHAH MOHAMMAD UM A IR (Bihar)
: May I have a lew minutes, Sir.

MRr. DEPUTY CHAIRMAN : After the

Minister's reply.

THE MINISTER FOrR PLANNING AND
IRRIGATION AND POWER (SHRI GULZARILAL.
NANDA) Mr. Deputy Chairman, I have listened
with great interest and with great pleasure to the
speeches that have been made during the course
of the discussion on this resolution. I am
exceedingly grateful to hon. Members for the
very useful and for the very valuable (
suggestions made in the course of their speeches.
I am particularly thankful to our sisters in the
House who have made a magnificent
contribution, constructive contribution, to this
subject.

Sir, I' agree wholeheartedly with the J
sentiments expressed in favour of public co-
operation, in favour oftheimpor-! lance of public
co-operation. Only I j would like to place this
question of pub-! lie co-operation much higher
than they | have done in relation to the success
of j our Five Year Plans. It is indispensable i for
the success of the Five Year Plans. | Not only
for the Five Year Plans but for the progress of
the country in j every direction, public co-
operation is i of supreme importance. When we
think
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occurs to us that the
requisites for the successful implementation
of it are materials, machines, financial
resources and personnel. Ot course,
personnel is very important, trained
personnel of all categories, but I personally
I'eel that  there are those other things less
tangible which are even of greater
importance. When these have been  secured
adequately, those other things will follow.
They are a sense of unity in the country, a
sense of  discipline in  the  country,
enlightened and enthusiastic co-operation of
the people in all the various development;',!
programmes and the various schemes for
the building up of the country. Therefore
I think that a discussion of this  question
in this House has been of very great
assistance, think of the  people merely as ii
arte beneficiaries ot the plans. They are much
more than that. They are of course the
collaborators, and makers of the plans, and it is
only when we succeed in securing that
realisation on the pan ofthe people and that
effective contribution from the  people on
that basis, that things really will start moving
very much more quickly than they do now.
Our whole concept of  public co-operation
is very limited. We think of only people
attending our meetings and of a little
shramdhan here and there. The idea of public
co-operation is very much deeper than that; it is
much more fundamental. There are millions of
people in the country  who are in the fields,
factories and offices. The moment they begin
to see that it is on a little better work, harder
work, on their part that the progress of this
country depends, that realisation itself well
make for greater, quicker and accelerated
progress. As was pointed out by one hon.
Member, it is a question of attitudes, it is a
question of a certain perception, a certain
understanding. There has to be an
understanding of what is going on ir the
country, what the prospects an before us,
how they are related to oui welfare as
individuals and as families and also to the
welfare  of posterity There is also something
more than thi: intellectual appreciation ; it is an
emo tional link with all that is happening

of a plan usually it

Public co-operation therefore has to b
understood in  that sense. It is tb
atmosphere which is created in th countiy

in which all these schemes an all these
developmental programmes ar going to
function that is important fo their success!
That atmosphere depend uDon the people, their
minds and thei attitudes.

Enlistment of Public Cooperation [ 31 AUG. 19M5 ] in Second Fiet Tear Plan
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There is also inc question of
resources. People help not only by their work.
The resources also are drawn from them.
They pay in various ways, taxes, loans, etc. If
we want to step up our development, investment
has to be increased. The resources for the public

sector and the private sector come irom
the savings of the community. This means
economy and avoidance of  wasteful

expenditure—marriages and other expenses
were mentioned.  One hon. Member said that
austerity should not be restricted to the workers
only. 1 never said that austerity should be prac-
tised by the poor workers. 1 have always fought
for higher wages for them. Certainly if we see
that  there is a small number of people who
are rich, well that small number also has to be
called upon to avoid obstentatious expenditure
and avoid wasteful consumption and
wasteful expenditure. When we are
thinking of a more  equitable distribution and
putting  more money in the hands of a larger
number of people, it is not only the savings of a
few that are going to push up the resources
needed for the Plan. Let it be very clear. It will
have to be the savings of large numbers of the
community, that will make the plan a success.
Of course it is always understood that  those
who are at the-lowest rung of the ladder
certainly have nothing to spare  but at various
levels beneath that  of the people who may
have crores and many lakhs, there are various
groups  whose savings  are required and
if- we are to go away with the impression that it
is only the income-tax payer and the very
rich whose savings and whose austerity are
going to be sufficient, then it is not going to be
S0. The question of harder work, more
honest work, economy, austerity in various
degrees—all these are important for the Plan.
There is the question of the sense  of discipline,
of how we behave towards each other, and
how we provoke each other. The occasion may
be very small but it may appear at the time to be
something of a crisis but when it is considered
in relation to the vast question of development

of the country, the future of the country,
that small trouble which arises out of one
thing or the other, pales into

insignificance, even from the point of \ view
of the larger interest of those very I groups. If
they create disturbances, if they create
commotion, if they create a sense of
insecurity, that is bound to hamper the
progress of the Plan "and they will suffer among
others, perhaps much more than by anything that
they
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may gain by the things which provoke them
into those things. It is just incidentally that I
have mentioned this.

There is a vast field in which the people
have to co-operate but there is that other
aspect. Ot course, they have to bear the burnt
of it. The initiative for public co-operation has
to be theirs. The number of voluntary workers
and their elforts alone can make our whole
programme of development of co-operation
successful. 1'hey alone can make the
programme of publicity successful. It is not
the money that will be put into these
programmes, it is not the officials whom we
will employ to look after them but it is what
we get out of the people, what they are pre-
pared to give, that is going to determine the
success or failure of these programmes. So
we expect so much from them but then there is
the other aspect of it which is very intimately
concerned with this Resolution.

The aspect which f am referring to is that
conditions have to be created which will
facilitate this public co-operation, which  will
make it easy for people to come forward
out of fulness of their hearts and give of their
best, their time, their energy and whatever
they can contribute. To create those conditions
the administration should do what is possible
to be done. This is what the hon. Mover of
the Resolution has in mind in the four things
which she has mentioned. I agree that they are
important.  If we want the people to come
forward and give of their spare time and help
in various ways, they must be assured, in
the first place, of a number of things. They
must know what they are being asked to do
and what is happening in the country.
Therefore, this question of films and various
other methods of dissemination of informa-
tion aWbut the present and the future, and

about what is happening in the other
places all these come in. There is also
the necessity of creating this assurance in
the minds of the people that the

resources for which they are being called upon
to make all the sacrifices which are being
asked of them, the austerity and the taxes
and various other things, the resources which
are being channelled from the people to
the administration for the purpose of various
projects—that  those resources are* being
very properly used. At any rate, when we
ask the people not  to indulge in wasteful
expenditure, let the 1
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administration itself take care that every pie of
the people's contribution to their exchequer is
being used to the fullest advantage. They are
quite entitled to ask tor that and to get it. Also
if they find, tn their contact with the
administration, in their relations with the
Government, that it is the same old order that
prevails and that nothing can be done without
giving something for it—that is, I am referring

to the various malpractices and various
forms of corruption that may prevail—then
certainly they  will not be enthused and
they will  be depressed and they will say that

it is the same old order. So the administration
has to be more responsive. It has to be more
efficient. There should not be delays.
There should prevail an atmosphere of a sense
of urgency as well as a sense of importance of
economy in administration. These are the
conditions necessary lor creating that
enthusiasm and enlisting  the co-operation of
the people.

So it should be easy to agree with trie
propositions which are set out in trie
Resolution that we have to enlighten
the people, we have to see that the
savings of the community increase and that
there is no display of luxuries etc. in order
that the other people may not Ileel
dissatisfied. They will not be
enthused unless there is a sense of justice and
they feel that justice is being done. Therefore
a sense of equality of opportunity, equality of
treatment—all that is very very essential.
Therefore on those who are  Dbetter
privileged there is a social obligation,
there is a  national obligation to restrain
themselves, even if there is no compulsion.
1 agree that compulsion will not succeed
very much. Even if it succeeds in limited
ways, it cannot endure. Therefore it is that
inner urge has to be roused in the people to
do their part. That has to be done. Before
that, these conditions have to be secured,
that there is no  wasteful expenditure
generally or in the administration.

About rooting out corruption, I have said
that I agree with it. There are certain other
things which I have referred to incidentally
in order that conditions are created for
people's whole-hearted co-operation in the
Plan.

Incidentally it was mentioned that in the
D.V.C. people are on hunger-strike and are
rotting in jail. I don't see the relevance. The
administration is not going to be paralysed.
They have 10 function and of course
anything that is rea-
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sonable has to be done. I am not here now to
explain and justify what is being done in the
D.V.C.

SHri BHUPESH GUPTA When the
administration is not paralysed by a Chief
Minister's hunger, why should it be paralysed
by the hunger strike of petty employees ?

MRr. DEPUTY CHAIRMAN :
nothing to do with it.

SHRI GULZARILAL NANDA : So far as
that is concerned, 1 may tell the hon. Member
that the workers themselves and their leaders
know what has been done, how much has
been done for them and with what success.
Even regarding the hunger strike, we have
tried to help them, to get them out of it and
just a while ago, I received a telegram from
Dr. B. C. Roy at 4 p.m. This is an immediate
telegram received from Dr. B. C. Roy, Chief
Minister of West Bengal, addressed to the
Minister for Planning and Irrigation and
Power. The original has been passed on to the
Secretariat but this is what it says :

That has

"Your telegram Stop DVC staff have
withdrawn the hunger strike Stop Have
released the men who are in Jail Stop Have
asked Mr. Varma to arrange with Bihar
Government to allow workers to hold
meeting by temporarily withdrawing
section 144 from Mython area Stop Varma
is now discussing question of appointment
of retrenched workers either under DVC or
in other organisation".

This gave me an opportunity to give the
latest information on the subject.

SHrRI BHUPESH GUPTA : Very good.

SHRI GULZARILAL NANDA: I have
explained that there is a duty on the part of
others to teach the workers to play their role
effectively and therefore these things should
be attended to as fully as possible. We expect
this co-operation not from a section of the
community, not from one political party but
from all the people of our country. To make
that possible, it is necessary that all the people
of the country, by and large—one cannot
exclude one per cent, to be here and there—
should be in a position to accept both the
direction of progress that is being laid down
and the approach to the problems of develop-
ment, that is, generally the Plan that is
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before the country. Only then we can ask
them to co-operate with us and we are in a
very nappy position in this country that the
Plans which have been framed, and
especially the Second Five Vear Plan, have
evoked widespread support. The approach
has been accept ed practically by all the
people. That lays the foundation, that paves
the way for widespread general co-operation
from all sections of the community.

In this connection, I might refer to
some observations made here in regard
to the role of women. 1 do not say that
women are not doing enough but they
could certainly do very much more and

when they come much more into this
field. 1 think the results will be very
good ; much more could come from

them and what we can achieve in the
next few years will certainly be very
much more. Both young and old play a
part. The hon. Member, Mr. Kapoor,
was probably making an excuse for him
self ; he said, "we old people". He said
that only the young people could do it.
We want everyone play his part, young
and old alike, Members of Parliament,
Members of the Rajya Sabha, every
body has to make his own contribution.
Now, the question is, what is being done
now ? This Resolution here says, "Do
this, do that and that". Quite possibly,
enough has not been done in the past;
enough is not proposed to be done in
the course of the next five year. There
can be difference of opinion over this
ou' / am also among those who feel
that whaUwas done is not adequate and
also, what is proposed to be done in the
Plan through the administrative agency
is not enough. For example, regarding
provision for publicity in the Plan, much
more was asked for by the Ministry
concerned but the Commission could
not accommodate that demand but, com
pared to what was there before, this
Plan provides about seven crores of
rupees whereas in the first Plan, we
spent one crore and three lakhs of
rupees and this is a very big stepping
up. This is the sum provided

[ by the Centre in addition to which I rhe States
are also going to spend. I would not like to take
up much time of I the House in giving the
details that I have got—all details have been
furnished to me about what is being done
through the Ministry regarding this particular
item—there are films, documentaries and
newsreels. In fact, every method is being
adopted, the audiovisual method and so on, to
create an
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[Shri Gulzarilal Nanda.] impact on the
mind of the people. There are also the film
strips ; all things are Deing done ; they were
done last year and much more is being done
this year and there is a programme for the
period oi the Plan. May be it is not enough
but 1 do not know what a few more films of
the Ministry are going to achieve. It is really a
people's job.

The idea of youth clubs, etc., is very
important. The hon. Mover of the Resolution
knows that we have these youth camps, the
students' camps and also a programme for
youth clubs. A good deal of enlightenment has
been | created regarding the Plan through these
means. This programme is developing and is
catching up but there are limitations of
resources for these several programmes which
are quite important. We were just this morning
considering whether we have given enough for
coal, whether we have given enough for oil,
ther we have given enough for the Railways,
etc. We felt that not up to the requirements had
been given in the case of the Railways but that
cannot be helped because we are stepping up
the rate of development and we are straining
our resources and ourselves and this strain has
to be felt all over but the capacity of the
people is unlimited. It is their contribution that
counts. It is not that the pensioners should join
together and help themselves. How will they
serve each other ? They should join together
and serve the bigger cause, I am glad to report
that a fairly large number of pensioners have
come in and have placed their services at our
disposal. People who were drawing Rs. 2,000
and Rs. 3,000 a month -have come in and are
serving for nothing. I think this is a big reserve
which we will have to tap and we can tap more
of it. Therefore, I am very happy that it is
there.

SHrR1 BHUPESH GUPTA : May we have
some idea as to the number ot people who
were drawing Rs. 2,000 and Rs. 3,000 a month
and who are serving for nothing today ?

SHRI GULZARILAL NANDA : lean tell the
hon. Member that at the Central organisation
of the Bharat Sevak Samaj, we may have about
a dozen or somewhere about that. There are
some Sessions Judges, some engineers at a
very high level and if they have to be paid
salaries, it will come to about Rs. 20,000 or
Rs. 25,000.

SHrRI BHUPESH  GUPTA: But thati is
not a Government organisation; it is voluntary
organisation.

SHRI GULZARILAL NANDA : We are not
talking of the Government; we | are talking of
people organising them-| selves for helping each
other mutually and that is why that organisation
is being developed where everyone could go
and make his or her contribution. So, it is with
this idea that the question ot bridging the gulf
between the people and the administration has
to be approached. Moral and social standards
have to be improved. The hon. Member
mentioned about the Sadhu Samaj. I hat has
great potentialities ; it is just beginning but has
made a very strong impression both in raising
the level ot those people themselves and in
enabling them, by proper training and by giving
proper facilities, to render large-scale service to
the community. These things are going to be
possible.

I was explaining as to what has been done
in the direction in which the suggestion of the
Resolution proceeds and that is this; enough,
not necessarily enough but a great deal more
than that in the past is being done about films.
So far as corruption is concerned, I have got
here details of the information. The hon.
Member must have seen that Report, laid on
the Table of the House, of the Home Ministry
(Vigilance Division) in which are explained
the various measures that are being taken to
check malpractices, to see that prompt action
is taken regarding any cases that arise, to see
that the whole administration is so improved
and streamlined that occasions for such
malpractices diminish. These things are being
done not necessarily enough though, and so in
this matter of vigilance, all these efforts to
combat corruption are there in progress. I am
absolutely sure that much more-remains to be
done. Also in this matter of corruption it is the
people who should come forward, the people
concerned and when they are disposed to co-
operate with the administration, well I think
much better results pan be achieved. T may
incidentally inform hon. Members that in
Bihar—I have got papers before me—there
was an anti-corruption day organised by the
Bharat Sevak Samaj and large numbers of
people are working .for it and here is a letter
from the Chief Secretary of that Government
written to the Bharat
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Sevnk Samaj accepting the suggestions and
expressing appreciation of the work that has
been done. I believe this work can be greatly
strengthened and it will lead to immense
results, much more than could ever be possible
by administration alone.

I am referring to one other point made by
the hon. Mover of this Resolution, that there
are so many Ministries concerned with various
aspects of public co-operation and there is no co-
ordination. 1 concede this point, that this
element of co-ordination was somewhat weak
and therefore now a decision has been taken to
set up a co-ordination committee with which the
various representatives of the various
Ministries will be associated and in
administering the amount available for public
co-operation there will be all those who are
concerned because in the matter of public co-
operation something is being done in the
Community Project areas, something is being
done through the Health Ministry, something is
being done through the work that we have
carried out for the backward classes in the
Home Ministry. So a co-ordination committee
is being set up. The decision has been taken
and the committee will start functioning very
soon. The main question was whether in these
things which have been suggested enough has
been done. My answer is that ail these things,
which have been indicated here, are being
attended to. Efforts are being made to give
much greater attention to these various aspects
and also to think of all other ways that are open
to us realise the objective of this Resolution. I
do not think. Sir, in view of that fact it would be
really verv necessary for me to make a formal
acceptance of this Resolution. I would request
the hon. Mover to consider the facts that I have
given and there is a complete acceptance of the
aim and the intentions of it, and the various
suggestions that have been made in the House
in order to make this work more effective will
receive full consideration and we will benefit
by them.

SHR1 J. S. BISHT : Sir, I move closure of
the debate in that there are only five minutes
left and if Mrs. Parmanand can give her reply
within that five minutes we can close at 5
o'clock.

I move :

"That the question be now put."
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MR. DEPUTY CHAIRMAN :

I questionis:

The

"That the question be now put." The

motion was adopted.

DR. SHRIMATI SEETA PARMANAND :
Mr. Deputy Chairman, I arc thankful to the
House for taking such keen interest in this
very important subject, specially to those
Members who have participated in the
debate. There were others, a few Members
who wanted to speak but unfortunately, the
Question Hour having encroached today on
Non-Official Business because of the
holiday in the week, I am sorry that was not
possible.

Sir. there are only two points after the
claborate reply and the satisfactory promises
given by the Minister, to which 1 would like
to reter and those are, if I might have the
attention ol the hon. Minister that the object
in bringing this Resolution before the House
was that in spite of the question of the Five
Year Plan coming up for discussion before
the House tor three days, there were some
aspects, particularly of public co-operation,
which not only required urgent attention as
far as revising the present policy by Gov-
ernment was concerned but urgent attention
by Members also and if I may, I would give
one instance of how targets can easily slip
from our hands in spite of definite planning
and I would like to refer to our food
situation. There was a time two years ago,
when we were very happy that we were not
only a self-sufficient country with regard
food but we were able to export also, but it
was only referred to yesterday on the floor of
the House by the hon. Minister for Food and
Agriculture that because of the anti-social
elements in the country and the hoarding,
etc. and some urgent problems like transport
there has been shortage of food and
Government is now thinking of importing
sufficient quantities of food in order to meet
the situation, to avoid a repetition of that
situation. But what does this mean ? We who
expected to save so much of foreign
exchange by not having to purchase from
foreign mar« kets and use that currency for
out development plans would again now be
forced to spend money on that, and i* is
these anti-social elements that we have to
think about. It is for this reason, Sir, that I
was not, in the words
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of Mr. Saksena "trying to awaken the
awakened" nor trying to awaken the sleepy. I
never thought that the Government were sleepy
but I only wanted that Government should see
that when the Planning Ministry sets down
certain delinite targets for certain Ministry like
Information, Education, Food and Agriculture
or Commerce and Industry, it should see from
time to time—I am glad tjie hon. Minister said
they have set up a co-ordination committee—
it should see and check up from time to time
whether the plans that they have before them
in order to have the successful implementation
of the Plan arc likely to be achieved or not,
and this is necessary to be done, if 1 may say
so, every threemonths or oftener. Sir, We have
been told that on the Second Five Year Plan
Government is going to spend so much money
and so much of it is going to be borrowed
from other countries. If by any such mistake
as over the food si!nation through anti-social
elements being allowed to operate we are
reduced to a situation when the Plan is not
much of a success economically, as it is
possible, the country will be in such a position
that inflation and other dire consequences
would follow. 1 am glad, Sir, the Resolution
has served to focus the attention of the House
on this fact and I once again thank the House
for the way in which it has considered the
question.

One word, Sir, with regard to women's co-
operation Mr. Lakshmi Menon was right in
pointing out that Government should invite the
co-operation of women. I thought from the
reply of the hon. Minister that that point was
not exactly appreciated, and so I would like to
emphasise here that it is
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not women coming forward to co-operate that
would lead to the success of the Plan but it is
the Government and the other agencies making
it possible for women to gain the knowledge
and general competence to come forward to
co-operate in the Plan that is to be thought of.
and it is for this reason that, as Mrs. Lakshmi
Menon pointed out, when the nutrition and
other questions of the villages are to be
considered, the present policy of giving that
information to men and men instructors and
through literature to the literate men should be
replaced by making it a point that this
information is made available to women,
particularly in rural areas and backward
homes, so that those who are home-makers
are able to see that the future of the country
from every aspect of home-making is bright
Thank you.

MR. DEPUTY CHAIRMAN : What about
your Resolution "'

DR. SHRIMATI SEETA PARMA-NAND : [
am sorry. In view of the assurance given by
the hon. Minister | withdraw it becausee the
object in moving a Resolution is not only to
see whether it is technically accepted or not
but in making Government appreciate the
views and The apprehensions that the Members
have in their minds and give an assurance that
there would be no room left for such
apprehensions.

The Resolution was, by leave of the
House, withdrawn.

MR. DEPUTY CHAIRMAN : The House
stands adjourned till 11 A.M. tomorrow.

The House then adjourned at five
of the clock till eleven of the clock
Saturday, the September 1956.



